
03.09.2013               J-1      FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

1. W.P.(C) 335/2012 UNION OF INDIA & ANR. RAJESH KATYAL
VS. SURESH CHANDRA A.K. BEHERA

COURT NO. 9
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. RC.REV. 247/2013 THE PUNJAB STATE CO-OPERATIVE BRIJENDER CHAHAR
   CM APPL. 10716/2013 SUPPLY & MARKETING FEDERATION VINEET BHAGAT

LIMITED (M/S MARKFED) AKASH TYAGI
` VS. AMIT GOEL & ANR. SHIV KUMAR

SANDEEP SETHI
RAVI GUPTA
LALIT GUPTA
PAYAL GUPTA
ASHISH KUMAR

    
COURT NO. 15    
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M.

1. W.P.(C) 5227/2011 P.S. DAHIYA      VARINDER KUMAR SHARMA
   CM APPL. 10615/2011 VS. SLUM J.J. DEPARTMENT NOW    PARVINDER CHAUHAN

(DELHI URBAN SHELTER 
IMPROVEMENT BOARD)

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 90/2013 SANJAY @ ROHTASH S.K. SETHI
VS. THE STATE (GOVT OF NCT) M.N. DUDEJA
DELHI

COURT NO. 27  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MS. JUSTICE SUNITA GUPTA

   
AT 2.15 P.M

1. W.P.(CRL) 588/2011 DR. AVNEESH GUPTA REEBECA JOHN
DR. M.G. GUPTA V.K. SINGH
DR. KUSUM LATA GUPTA PREETI SIGH
VS. STATE OF NCT OF DELHI & ORS HEMANT KUMAR

SALEEM AHMED
VIKAS ARORA
DHIRAJ MANCHANDA

    HIGH COURT OF DELHI                            
    02ND SEPTEMBER, 2013                             REGISTRAR (LISTING)



03.09.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

        COURT NO. 29  
                      HON'BLE MS.  JUSTICE HIMA KOHLI

AT 2.15 P.M

1.  I.A. 17901/2011           M/S SUNSHINE INDIA PVT LTD   P.V. KAPUR, SUDHIR MAKKAR,
    I.A. 8859/2012            Vs. BHAI MANJIT SINGH(HUF) & AMAN ANAND, SIDHANT KAPUR, 
    In CS(OS) 2501/2011       ORS                          ARVIND NIGAM, ARUN ARORA, AMIT 
                            SIBAL, ALOK K. AGGARWAL, APOORV

KARUP, PRATYUSH SHARMA, SADHANA
SHARMA, JATAN SINGH, TUSHAR SINGH,
JASWINDER SINGH, VIVEK SOOD,
JANHAVI MAHANE 

 ********



03/09/2013 PRONOUNCEMENT LIST OF COMPANY SIDE

COURT NO. 11 [E-COURT]
                       HON'BLE MR. JUSTICE R. V. EASWAR
    FOR PRONOUNCEMENT OF JUDGMENT
23. CO.PET. 475/2011          M/S GRANDEUR COLLECTION      DHRUV WAHI, ASHISH SINDHU,
                              Vs. SHAHI FASHIONS PVT LTD C MUKUND, ASHOK JAIN, PANKAJ

JAIN, EKTA BHASIN, AMIT
KESARIA, FIRDOUSE QUTBWANI   

                             

******
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